
>

Title: Introduction of the High Court of Kerala (Establishment of a Permanent Bench at Kozhikode) Bill, 2012.

 

SHRI M.K. RAGHAVAN (KOZHIKODE): I beg to move for leave to introduce a Bill to provide for the establishment of a
permanent Bench of the High Court of Kerala at Kozhikode.

सभापित महोदय : प�� यह है

 

"िक केरल उ
च �यायालय क� कोझीकोड म� एक �थायी �यायपीठ क� �थापना का उपबंध करने वाले िवधेयक को पुरः�थािपत करने क� अनुमित दी जाए "

 

प��ताव �वीकृत ह(आ

SHRI M.K. RAGHAVAN : I introduce the Bill.

 


